
(Under sub-regulation (1) of regulation 364 of the lnsolvency ano aant<ruprcy aoaro ot
(lnsolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PAR ICULARS
Name of the corporate debtor along with
PAN & CIN / LLP No.

Agarwal Reality Developers Private
PAN: AALCA7675D

u701 02TG201 3PTC088647

H No 3-6-687, Flat No. 303, Street No. 1

lnstalled capacity of main products/ services

and value of main products/

services sold in last financial year

Number of employees / workmen Nil (No employees on rolls
Further details including last available

financial statements (with schedules) of two

lists of creditors are available at URL:

of the Code is available at URL

Ivlinimum Net Worth Criteria:

Criteria: As per Section 29A of lBC, 201

ast date for receipt of expression of interest

of issue of provisional list of

Last date for submission of objections to

provisional list

07.1C.2024

of issue of final list of prospective

issue of information memorandum,

evaluation matrix and request for resolution

Last date for submission of resolution 21.11 2024

Process email id to submit Expression of lnterest

Golla Ramakantha Rao, Resolution
Regd. No. lEBl/1PA.003/1P.N0031012020.2021 t1

For Agarwal Reality Developers Private
Place: Hyderabad
Date: 07.09.2024

Address: Plot No. 1, SLV Bhavan, D.No. 1

Barafbagh Colony, Lower Tank Buryi, Hydera
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